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Mukhtiyar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 22009 
Murli Packers v. State of U.P., (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10616 
Nan v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22016 
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Nilansh Theem Park/Resort/Water Park, Nilansh Builders (P) Ltd. v. Gram Panchayat, (Arun 

Kumar Singh Deshwal, J.), 2026 SCC OnLine All 22067 
Nilansh Theem Park/Resort/Water Park, Nilansh Builders (P) Ltd. v. Gram Panchayat, (Arun 

Kumar Singh Deshwal, J.), 2026 SCC OnLine All 22068 
Pawan Ahlawat v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22065 
Pradeep Kumar Pandey v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine 

All 22064 
Praveen Jain v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22052 
Prem Infrastructure (P) Ltd. v. State of U.P., (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10619 
Priyanshu Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22018 
Pushpendra Maurya v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 

22056 
Ram Krishna v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22049 
Ramkhelawan v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 22022 
Ramlakhan Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 22032 
Rampratap v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22054 
Rohit Patel v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 22043 
Rohit Rajput v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 22029 
Rohit v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22046 
Sachin Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22040 
Samarjeet v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22047 
Sameer v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 22023 
Sangeeta Dwivedi v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22044 
Saurabh Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 22033 
Seema v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22034 
Shakeel v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22057 
Shrikant v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 22021 
Siddh Sales Corpn. v. State of U.P., (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC 

OnLine All 10620 
Singh Traders v. State of U.P., (Saumitra Dayal Singh and Prashant Kumar, JJ.), 2024 SCC OnLine 

All 10617 
Subhash Chandra Sharma v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 

22048 
Sultan Hasan v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 22072 
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• Ministry of Labour [Noti. No. S.O. 2695(E)] 
• Ministry of Law and Justice [Bar Council of India Uniform Rules etc of Bar Councils, 2016] 
• Ministry of Law and Justice [Noti. No. BCI:D: 4657/2026] 
• Ministry of Law and Justice [Noti. No. BCI/D/4659/2026] 
• Ministry of Law and Justice [Corrigenda 22-04-2026] 
• Ministry of Law and Justice [F. No. BCI:D: 2197/2026] 
• Ministry of Law and Justice [Press Release dated 18-07-2026 (1)] 
• Ministry of Law and Justice [Press Release dated 18-07-2026 (2)] 
• Ministry of Road Transport and Highways [Noti. No. G.S.R. 313(E)] 
• Ministry of Rural Development [Noti. No. G.S.R. 396(E)] 
• Ministry of Rural Development [Noti. No. G.S.R. 397(E)] 
• Ministry of Rural Development [Noti. No. G.S.R. 398(E)] 
• Ministry of Rural Development [Noti. No. G.S.R. 399(E)] 
• Ministry of Rural Development [Noti. No. G.S.R. 400(E)] 
• Ministry of Rural Development [Noti. No. G.S.R. 401(E)] 
• Ministry of Rural Development [Noti. No. G.S.R. 402(E)] 
• Ministry of Rural Development [Noti. No. G.S.R. 403(E)] 
• Ministry of Science and Technology [Noti. No. S.O. 2081(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 304(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 379(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 389(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 390(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 391(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 392(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 393(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 394(E)] 
• Ministry of Shipping [Noti. No. G.S.R. 395(E)] 
• Ministry of Textiles [Noti. No. S.O. 2049(E)] 
• Ministry of Textiles [Noti. No. S.O. 2050(E)] 
• Ministry of Youth and Sports [Noti. No. S.O. 3898(E)] 
• Ministry of Youth and Sports [Noti. No. S.O. 3929(E)] 
• Reserve Bank of India [RBI/2026-27/14] 
• Reserve Bank of India [RBI/2026-27/15] 
• Reserve Bank of India [RBI/2026-27/16] 
• Reserve Bank of India [RBI/2026-27/17] 
• Reserve Bank of India [RBI/2026-27/18] 
• Reserve Bank of India [RBI/2026-27/19] 
• Reserve Bank of India [RBI/2026-27/20] 
• Reserve Bank of India [RBI/2026-27/21] 
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• Reserve Bank of India [RBI/2026-27/22] 
• Reserve Bank of India [RBI/2026-27/23] 
• Reserve Bank of India [RBI/2026-27/24] 
• Reserve Bank of India [RBI/2026-27/25] 
• Reserve Bank of India [RBI/2026-27/26] 
• Reserve Bank of India [RBI/2026-27/27] 
• Reserve Bank of India [RBI/2026-27/28] 
• Reserve Bank of India [RBI/2026-27/29] 
• Reserve Bank of India [RBI/2026-27/30] 
• Reserve Bank of India [RBI/2026-27/31] 
• Reserve Bank of India [RBI/2026-27/32] 
• Reserve Bank of India [RBI/2026-27/33] 
• Reserve Bank of India [RBI/2026-27/34] 
• Reserve Bank of India [RBI/2026-27/35] 
• Reserve Bank of India [RBI/2026-27/37] 
• Reserve Bank of India [RBI/2026-27/38] 
• Reserve Bank of India [RBI/DOR/2026-27/36] 
• Reserve Bank of India [RBI/DOR/2026-27/397] 
• Reserve Bank of India [RBI/DOR/2026-27/398] 
• Securities and Exchange Board of India [HO/24/13/17(1)2026-IMD-POD-1/I/16895/2026] 
• Securities and Exchange Board of India [HO/49/14/13(11)2026-CFD-POD1/I/16864/2026] 
• Securities and Exchange Board of India [SEBI/HO/OIAE/OIAE IAD-3/P/CIR/2026/12676] 
• Supreme Court of India [F. No. 44/PCWD Benches/2026/SCA(G)] 
• Supreme Court of India [Writ Petition(s)(Civil) No(s). 454/2026] 

  
Guidelines   [1] 

• ICAI (Global Networking) Guidelines, 2025  
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